IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD

M.A.Ne.309/96 in

0.A.Ne.471/94 Date ef Order: 6,8.96
BETWEEN:

K.Rama Rae .. Apslicant.

AND

Unien ef India - Rep. by

1, Ganeral Manager,
S.E.Rly., Garden Regch, '
Calcutta - 43.

1_'%—_—_—_#77—:'—5

5.E.Rly., Visakhapatnam, s TEwTwe——
3. oo
Counsel fer the Applicant s Mr.Y.Subrahmanyam
Ceunsel fer the Resmendents .« Mr,.v.Bhimanna
CORAM:

HON'BLE SHRI R.RANGARAJAN & MEMBER (ADMN.)

I Cral erder as per Hen'ble Shri R.Rangarajan, Member (Admn,) [

Heard Mr.Y.Suwrahmanyam, learned ceunsel fer the
apelicaent ané Mr.V.Bhimanna, lesrned standing ceunsel fer

the respendents,

o

2. e zhe learned standing ceunsel submitted that a reply
hq#/been given te the applicant en-16.7.96. Hence ne further

directien necessary in this cennectien. If the apelicant

has net received a cepy ef the reply he may appreach the



L1
(83
-

O, a,A71/94,

Cepy te:-

-

2.

3.

5.

6.

The General Manasger, S.E.Raillway, Unien of India,
~~=zmh, Calcutta,
Divisienal Railway me.-_

nam, -~ v railway, Visakhapat~

One cepy te Sri. Y.Subrahmanyam, advecate, CAT, Hyd.

e .,

“--+a 8ri, V,Bhimanna, SC fer Rlvs, CAT, Hyd,.
Ons cepy to LibraYy, wew. .

On® spare COpy.
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